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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
(WESTERN ZONE BENCH)

AT PUNE
E.A. No. 01 of 2024

IN
O.A. No. 216 of 2023

In the matter of:

Hasmukhbhai Bahecharbhai Parmar …Applicant

versus

Detox India Pvt. Ltd. & Ors. …Respondents

REPLY ON BEHALF OF RESPONDENT NO. 1 TO THE

EXECUTION APPLICATION FILED BY THE 

APPLICANT

MOST RESPECTFULLY SHOWETH:

1. The present reply is being filed by Detox India Private 

Limited i.e. Respondent No. 1 (“Detox/Answering

Respondent”) to the E.A. No. 01/2024 (WZ) (“Execution

Application”) filed by the Applicant in O.A. No. 216/2023 

(WZ) (“Original Application”) wherein the Applicant has 

inter alia sought permanent closure of Detox, imposition of 

penalty and compensation and purported victims. The 

present Original Application was listed before this Hon’ble 

Tribunal on 11.01.2024 wherein this Hon’ble Tribunal 

directed the Ld. Registry to convert the present Original 

Application into the Execution Application. 

2. The Answering Respondent understands that the Applicant 

had filed O.A. No. 109/2022 (WZ) against, inter alia, the 
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Respondent Nos. 2 and 3 herein, which was disposed of by 

this Hon’ble Tribunal vide its order dated 23.01.2023. 

3. Thereafter, the Applicant by the present Original 

Application seeking similar prayers as sought in O.A. No. 

109/2022 (WZ). Since the reliefs as sought by the Applicant

in the present Original Application are similar to the prayers 

as sought in O.A. No. 109/2022 (WZ), this Hon’ble 

Tribunal deemed it fit to convert the present Original 

Application into an execution petition seeking compliance 

of order dated 23.01.2023 passed in O.A. No. 109/2022 

(WZ). Accordingly, this Hon’ble Tribunal, vide its order 

dated 16.01.2024 issued notice to the respondents herein

and sought reply as to whether the directions issued by this 

Hon’ble Tribunal vide its order dated 23.01.2023 in O.A.

No. 109/2022 (WZ) (“Directions”) were complied with or 

not.

4. Pertinently, the Answering Respondent was not a party to

O.A. No. 109/2022 (WZ) and was not heard at any stage

before Directions were passed by this Hon’ble Tribunal.

Accordingly, the present Reply is being filed only in 

compliance to the order dated 16.01.2024 and the 

Answering Respondent reserves it right to file a detailed 

response in relation to O.A. No. 109/2022 (WZ) and 

Directions passed therein, as and when the need arises or if 

directed by this Hon’ble Tribunal.

5. The Execution Application filed by the Applicant is

baseless, devoid of merits and completely misrepresents the 

facts which are vague and concocted. The Appellant, who is 
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totally unaware of the on-ground reality and actual facts,

has levelled unfounded allegations and failed to 

support/substantiate such allegations by 

documents/evidence. The averments in the Execution 

Application are mere bald allegations which have no basis 

in law. Therefore, the Execution Application filed by the 

Applicant is nothing but a motivated publicity stunt filed 

with the sole intent to bring disrepute to the Answering 

Respondent and harm its legitimate business activities.

6. At the outset, the Answering Respondent denies each and 

every averment, statement, allegation and contention made

by the Applicant. Nothing contained in the present reply 

may, unless specifically admitted herein, be deemed to be 

direct, indirect or an implied admission of any averment, 

contention or allegation made by the Applicant, save what 

are matters of record. 

7. It is submitted that the Execution Application under reply is 

liable to be dismissed for the reasons, contentions and 

submissions as stated below in the Reply, all of which are in 

alternative and without prejudice to one another.

I. Brief Background 

8. Detox India Private Limited is a private company 

incorporated on 02.04.2010 and is registered at Registrar of 

Companies, Ahmedabad. Detox has around 160 employees 

and over 180 associated members. It is involved in

environmental services, including waste treatment activities.
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9. Detox group is committed to working towards sustainable 

development and aims in providing world class services 

through continual improvement and technology upgradation 

in the field of ‘Environment and Public Health’ to conserve 

environment for the next generation.

10. Prior to the late 90’s, preserving environment and allocating 

adequate budget for environmental preservation was the 

least of priorities in industries as well as with statutory 

bodies. The traditional waste management cycle had been

through mass burn of waste, dumping or discharging 

illegally which has now evolved to a more scientific 

approach of ‘Reduce, Reuse, Recycle and Recover’ due to 

stringent Government regulations and an understanding of 

natural environmental benefits.

11. Detox group is playing an important role in this cultural 

shift by aligning all its efforts towards sustainable 

development. The shift of understanding waste as a resource 

by maximizing its value through proper treatment is 

bringing significant economic and environmental benefits.

12. It is submitted that Detox is operating a hazardous waste 

treatment facility at Ankleshwar, situated at Plot No. 7921-

22-23, GIDC Estate, Ankleshwar, Bharuch District, Gujarat 

(“Industrial Plant”), amongst other facilities for waste 

management and treatment. The Answering Respondent has 

been compliant in obtaining all necessary approvals, 

clearances and permissions from Gujarat Pollution Control 

Board/ Respondent No. 2, amongst others, which are 

required to operate its business activities.
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13. One such approval under which the business activities are 

currently undertaken is the Consolidated Consent and 

Authorisation (“CCA”) issued vide letter no. 

GPCB/ANK/CCA-1360 (7)/ID-32798/600654 dated 

15.09.2021 under the provisions of the Water (Prevention 

and Control of Pollution) Act, 1974 (“Water Act”). The 

CCA was further amended vide the CCA Amendment No 

H-126054, issued vide letter no. GPCB/ANK/CCA-1360 

(9)/ID-32798 dated 02.06.2023 valid upto 29.03.2026, for 

operation of common facility for treatment and disposal of 

wastewater received through various industries. A copy of 

the CCA Amendment No. H-126054 is annexed hereto and 

marked as Annexure – A.

II. Preliminary Submission – Two Separate and 

Independent Proceedings

14. That on the basis of a complaint dated 04.06.2023, 

submitted by the Applicant to the GPCB/Respondent No. 2, 

the Respondent No. 2/GPCB had started enquiries, which 

ultimately culminated into a closure direction dated 

11.08.2023 (“Closure Direction”). Subsequently numerous 

steps have been taken by the Answering Respondent 

including payment of environment damage compensation 

(“EDC”) of INR 25,00,000/- as well as deposit of bank 

guarantee of INR 10,00,000/- which has resulted into 

‘Interim Revocation’ of the Closure Direction. It is 

submitted that these proceedings did not arise out of and 

from the Original Application No.109/2022(WZ), in which 

numerous directions were passed against the 

GPCB/respondent No. 2 and NAA/Respondent No. 3.
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15. It is submitted that the Answering Respondent was not a 

party to the O.A. No. 109/2022 (WZ) and resultantly not 

privy to the proceedings conducted therein. As such, the 

Answering Respondent is unaware of the pleadings, 

arguments or rationale behind the order dated 23.01.2023 

passed by this Hon’ble Tribunal.

16. Notwithstanding the above, the Answering Respondent 

understands that the order dated 23.01.2023 has been made 

applicable to it vide the order dated 16.01.2024 solely on 

the basis that the Industrial Plant of Detox ‘is located in the 

same region i.e. Notified Area Authority of Ankleshwar, 

regarding which an earlier Original Application 

No.109/2022(WZ) was filed. Therefore, whatever directions 

were issued in that, would be applicable to the respondent 

No. 1 i.e., M/s Detox India Pvt. Ltd. also.’

17. It is further submitted that as per the Answering 

Respondent’s understanding of the order dated 23.01.2023 

(relevant portion extracted in the para above), the directions 

contained in 23.01.2023 also encompass within its purview, 

the Answering Respondent. It is however, humbly 

submitted that the above possibly could not have been the 

intention of this Hon’ble Bench, since (as mentioned above) 

the Answering Respondent was not a party to Original 

Application No.109/2022(WZ), in which the order dated

23.01.2023 was passed. Further, the directions dated 

23.01.2023 was passed against and for compliance by the 

Respondent No. 2 and 3, i.e., the GPCB and NAA 

respectively.

6387



18. Therefore, while the said directions being ‘Therefore, 

whatever directions were issued in that, would be 

applicable to the respondent No. 1 i.e., M/s Detox India Pvt. 

Ltd. also.’, cannot be made applicable to the Answering 

Respondent, however with the intent to co-operate, provide 

actual facts and in order to comply with the direction of this 

Hon’ble Tribunal, to file reply, the present reply is being 

filed.

III. Issuance of closure directions against Detox by 

Respondent No. 2

19. As mentioned above, the Applicant had filed a complaint 

dated 04.06.2023 in relation to the coloured wastewater 

lying near the Industrial Plant. Basis the complaint, 

Respondent No. 2, through its authorised officer, conducted 

inspections of the Industrial Plant under section 23 of the 

Water Act on various dates being 04.06.2023, 25.06.2023, 

26.06.2023, 29.06.2023, 01.07.2023 and 18.07.2023.

Pursuant to the said inspections, certain non-compliances

were found at the Industrial Plant leading to pollution in 

Amravati River. Accordingly, the Respondent No. 2 issued 

closure direction dated 11.08.2023 under section 33A of the 

Water Act wherein inter alia Detox was prohibited to 

continue with the manufacturing activities, close the 

operation of the Industrial Plant, submit a bank guarantee 

for INR 10,00,000 for compliance assurance at the time of 

revocation and deposit the interim environment damage 

compensation and as when communicated by the 

Respondent No. 2. A copy of the Closure Direction dated 

11.08.2023 is annexed hereto and marked as Annexure – B.
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IV. Interim Revocation of Closure Direction and 

resumption of operations by Detox

20. It is submitted that in compliance with the Closure 

Direction, the operations of the Industrial Plant were closed 

and electricity and water supply was disconnected on 

28.08.2023. Thereafter, Detox filed an application to the 

Respondent No. 2 seeking revocation of the Closure 

Direction on 28.08.2023 (“Interim Revocation

Application”) along with undertakings dated 24.08.2023 

and 28.08.2023 ensuring compliance with the directions 

issued by the Respondent No. 2. A copy of the Interim 

Revocation Application is annexed hereto and marked as

Annexure – C. A copy of the undertakings dated 

24.08.2023 and 28.08.2023 is annexed hereto and marked 

as Annexure – D.

21. Detox also paid INR 25,80,000/- as EDC as determined by 

the Respondent No. 2 and submitted a bank guarantee dated 

18.08.2023 of INR 10,00,000/- of ICICI Bank. A copy of 

the proof of payment of the EDC is annexed hereto and 

marked as Annexure – E and a copy of the bank guarantee

dated 18.08.2023 is annexed hereto and marked as 

Annexure – F.

22. Detox also submitted a long term and short term action plan

to Respondent No. 2/GPCB on 29.08.2023 and 08.09.2023 

for corrective measures to prevent any contaminated 

wastewater discharge outside the Industrial Plant. A copy of 

the long term and short term action plan is annexed hereto 

and marked as Annexure – G.
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23. The authorised officer of the Respondent No. 2 visited the 

Industrial Plant on 31.08.2023 and in furtherance to the said 

inspection, the Respondent No. 2 passed the interim 

revocation order dated 20.09.2023 (“Interim Revocation 

Order”) permitting Detox to resume the operations at the 

Industrial Plant for a period of 3 months from the date of 

the Interim Revocation Order. A copy of the Interim 

Revocation Order is annexed hereto and marked as 

Annexure – H.

24. After the Interim Revocation Order was passed, the 

authorised officer of the Respondent No. 2 visited the 

Industrial Plant on numerous occasions and based on the 

inspection of the Industrial Plant, sought written remarks

from the Answering Respondent. Detox duly responded and 

clarified the compliances based on each of such 

inspections/visits. A copy of the letters issued by Detox to 

Respondent No. 2 dated 02.11.2023 (to the Notice of Entry 

dated 27.10.2023), 02.11.2023 (to the Notice of Entry dated 

29.10.2023), 28.11.2023 (to the Notice of Entry dated 

17.11.2023), 28.11.2023 (to the Notice of Entry dated 

21.11.2023), 18.12.2023 (to the Notice of Entry dated 

18.12.2023) and 10.01.2024 (to the written remarks for visit 

on 09.01.2024) are annexed hereto and marked as 

Annexure – I (colly).

V. Compliance with the directions of the Interim 

Revocation Order

25. It is submitted that the Answering Respondent continues to

be in compliance with the directions of the Interim 
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Revocation Order and short term and long-term action plan.

In accordance with the Interim Revocation Order, the 

Answering Respondent filed progress report of compliances 

regarding short term and long-term action plan on 

09.01.2024 wherein the following compliance were stated:

SN Ref, Short term 
action plan 

Target Date Status on 
09.01.2024

Remarks

1. DIPL/CORR
ISITE/202 
3/42

Cleaned all the 
storm water 
drains up to the 
discharge point.

25/09/2023 Completed All storm water 
drain are cleaned up 
to the discharge 
points and it is in
continuation on 
daily basis

2. Wherever the 
applicable the
seepage
from the 
boundary wall 
area has been 
closed by plinth 
protection

30/09/2023 Completed PCC along the 
compound wall at 
plant gate and 
canteen area has 
been done to 
prevent seepage of 
water outside plant 
premises.

3. To avoid the 
seepage in the 
storm
water drain, we 
have provided 
the Pressure 
grouting.

20/09/2023 Completed Pressure grouting 
done at various 
location like PT 
area, Sludge shed 
area, MEE, SD plant 
and RO plant area.

4. Bamboo 
tarpaulin shed to 
cover the salt 
for 
contamination 
in the storm 
water drain.

27/09/2023 Completed Tarpaulin sheds are 
provided at SD,ME 
and PT areas to 
cover salt.

5. Replace all the 
damaged roof 
sheets in order 
to protect
process 
contamination 
to the storm 
water drain.

25/09/2023 Completed Damage roof sheet 
replaced at MEE 
shed, Sludge Shed,
SD Shed and Boiler 
Coal storage shed to
avoid process 
contamination.
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6. Created the 
bund wall 
wherever there 
is possibility to 
have 
contamination 
to the storm 
water drain.

30/09/2023 Completed Bund wall has been 
provided in plant at 
various locations 
like, MEE, ATFD, 
Sludge shed area, 
PT area, UG tank 
farm area, VOC
tank farm area, 
DAF area,
compressor room 
area to prevent 
seepage of water.

SN Ref, Short term 
action plan 

Target Date Status on 
08.01.2024

Remarks

1. DIPL/ CORR
ISITE/2023/42

BEIL and other 
TSDF sites 
require
membership for 
disposal of the 
salt.
We have our 
own landfill 
facility in
SEPL Magnad. 
However, in 
case of our site 
closure etc., we 
will dispose of 
the n balance 
salt in BEL and 
other TSDF sites 
for which we 
will obtain said 
membership. 
We will ensure 
the salt quantity 
will not exceed 
our storage
capacity 
(includes our 
landfill and
membership 
capacities).  

20/03/2024 Completed We have 
membership of BEIL 
and additionally we 
have take 
membership for 
Ecocare
Infrastructure and 
started Salt disposal 
from 05/12/2023.

2. All the waste 
water 
underground
collection tanks 
will be made 

25/03/2024 In Progress One tank (3405) has 
been cleaned and 
observed that there is
no leakage in the 
tank.
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empty 
one by one and 
clean the tank as 
well as put In 
the bitumastic in 
order to avoid 
the seepage to 
avoid the 
contamination.

Parallely we are 
working on cleaning 
the other tanks 

3. Storm water 
drain will be 
applied bitumen 
coating in order 
to avoid 
contamination.

18/03/2024 In Progress Trial has been taken 
in existing drains by 
2 agencies. Once 
performance
concluded will 
apply.

4. Underground pit 
and permanent
submersible 
pump at 
different
locations in our
premises for 
collecting the 
contaminated 
runoff to ETP.

20/03/2024 In Progress Underground pit 
work with Pumping 
system has been 
Completed at Sludge 
Shed & MEE area
Construction work 
has been completed 
& Pumping system
work is under 
progress at SD plant 
& Canteen area Pit.

5. Installation of 
HD night vision 
camera with 
recording 
facility at the 
back side, where 
rainwater falls

31/03/2024 Completed High Definition 01 
nos. camera installed 
at final discharge 
point.

6. A dedicated tank 
of 350 KL (x2) 
will be
provisioned for 
recollection of 
contaminated 
rain water 
during monsoon.

20/03/2024 Completed Two tanks have been 
dedicated for rain 
water.

7. Creation of 
Leachate Pit in 
the
surroundings of 
a sludge shed

17/01/2024 Completed The Leachate Pit 
was constructed in 
the surrounding of a 
sludge shed along 
with a pumping 
system
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DIPL/ CORR 
ISITE/2023/45

8. MEE effluent 
feed tank area 
covered
with Sheet.

10/02/2024 Completed MEE tank farm area 
covered with roof 
sheet and perling to 
avoid the cross 
contamination.

9. PT filter press
area covered 
with
Sheet

12/02/2024 Completed. PT filter press area 
covered with. roof 
sheet and perling to 
avoid the cross 
contamination.

10. Arrangement of 
slope, drain and
collection pit in 
ATFD area

31/01/2024 Completed. Process drain with 
slope provided in the 
ATFD area. Pit has 
been constructed & a 
pumping 
arrangement has 
been provided to lift 
contaminated 
process water for 
further treatment.

11. Provision of 
Bituminous on 
the wall of the 
pit.

31/03/2024 In Progress Refer Point No.3

12. Construction of 
bund wall in the
Effluent 
unloading area

31/01/2024 Completed Bund wall has been 
constructed at an 
unloading area to 
prevent mixing of 
process water with 
rain water and avoid 
contamination.

A copy of the progress report submitted to the Respondent 

No. 2 is annexed hereto and marked as Annexure – J.

26. In light of the above, it is pertinent to note as under –

i. The Answering Respondent has constructed plinth 

protection wall to prevent seepages and leakages of the 

contaminated waste water from the Industrial Plant;
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ii. There has been no discharge of any kind of the waste 

water from the Industrial Plant;

iii. During the visits/inspections by the authorised officers 

of the Respondent No. 2 on numerous occasions, the 

internal area of the Industrial Plant was observed clean 

and dry with no accumulation of contaminated water;

iv. Detox is taking proactive steps to ensure strict 

compliance with orders and regulations of the 

Respondent No. 2;

v. The boundary premises of the Industrial Plant are not 

only being observed using CCTV cameras, but are also 

being checked at regular intervals to detect any leakage 

of contaminated water;

vi. Utmost care is being taken to maintain cleanliness of 

the Industrial Plant and routine checks are undertaken 

to ensure the same.

VI. Permanent Revocation Application filed by Answering 

Respondent

27. Detox filed an application seeking permanent revocation of 

the Closure Direction on 10.01.2024 (“Permanent 

Revocation Application”). A copy of the Permanent 

Revocation Application is annexed hereto and marked as 

Annexure – K.

28. Pertinently, the Respondent No. 2 has extended the 

operation of the Interim Revocation Order and consequently 

revoked the Closure Direction vide its order dated 

15.03.2024 (“March Revocation Order”) for an additional 
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period of 3 months. A copy of the March Revocation Order 

is annexed hereto and marked as Annexure – L.

29. From the above, it is evident that Detox has already taken 

all corrective steps and implemented the action plan as per 

the directions of the GPCB/Respondent No. 2, to ensure that 

the wastewater is not released or discharged from the 

Industrial Plan of Detox.

30. It is re-iterated that the Closure Direction, Interim 

Revocation Order or March Revocation Order are neither 

arising out of nor interconnected with the Original 

Application or Execution Application as filed by the 

Applicant herein.

31. Therefore, since the Answering Respondent has already 

been in compliance and continues to be in compliance of 

corrective steps submitted to the concerned authority, 

Respondent No, 2/GPCB, that too in separate proceedings,

the present Execution Application merits no consideration

and ought to be dismissed by this Hon’ble Tribunal qua

Detox.
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FORM NO. D7 

Application for the cancellation of Industry Closure Order 

(Necessary in both case, Immediate and within 15 days closures order) 

1. Complete Name and Address of the Industry :-  M/s. Detox India Private Limited,                                 
                                                                                      Plot No. 7921,7922,7923,  
                                                                                      GIDC Estate Ankleshwar, 
                                                                                      Tal-Ankleshwar, 
                                                                                      Dist. Bharuch, 
                                                                                      State: Gujarat, India. 

2. GPCB ID                                            :-  32798 
3. Closure Order date and Letter No.                     :- GPCB/ANK/CCA-1360(10)/ID-            

                                                                                      32798/750656, Dated 11/08/2023 
4. Date of Disconnection of Electrical Power        :- Electrical power disconnection letter enclosed as                        

                                                                                      Annexure-VIII 
5. Date of Disconnection of Water Supply          :- Water Supply disconnection letter enclosed as  

                                                                                     Annexure-IX 
6. Details of action taken to prevent and resolve pollution (as per given format) Ann (A) Attached 
 
Sr. 
No 

Reasons for Closure to 
Industry 

Action Taken Date of 
Completion of 
Action 

Approximate dates of 
completion of Actions 
which may take more 
than seven days 

1. As per Closure Order Vide 
Letter No. GPCB/ANK/CCA-
1360(10)/ID-32798/750656, 
Dated 11/08/2023 

Attached as Annexure 
- I 

23.08.2023 -- 

 
7. Affidavit (Duly notarized on Rs 300/- Stamp Paper) has to be submitted to GPCB, for the list of actions 

to be taken [that may take more than seven days for completion] with date of completion. Also 
affidavit has to be submitted for ensuring strict follow up of instructions by the industry, as per CCA 
order of GPCB under Water Act 1974, Air act 1981 and Hazardous waste Act 2008 : -  Attached as 
Annexure - II 

8. Bank Guarantee (if needed)  : - Attached as Annexure  III 
9. Present status of CCA and its date of expiry :-  
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Consent Order No: AWH-113467, Date of Issue 15/09/2021 Valid Up To 29/03/2026 
CCA-Amendment vide letter no. GPCB/ANK/CCA-1360(7)/ID-32798/603734, Date of Issue 
18/10/2021 VALID UP TO 29/03/2026 
CCA-Amendment Order No.  H-126054 vide letter no. GPCB/ANK/CCA-1360(9)/ID-
32798/743716, Date Of Issue 02/06/2023 Valid Up To 29/03/2026 

10. Time period of water Cess deposited:- Not Applicable  
11. Pollution testing (sample analysis charge) fees are paid or pending as on date :- Yes, regularly, within 

time frame. 
12. If area belongs to water scarcity zone, if yes, then from where industry is getting or pending as on 

date : - No 
13. Details of closures Orders issued form GPCB in last two years: - No. (This is a first Closure Order) 
14. Whether industry has filled form -20 of last Month or not  :-  Yes. Attached as Annexure  IV 
15. Whether industry has filled form -21 of last year or not :- Yes. Attached as Annexure  V 
16. Environment Audit report (if needed) :- Yes 
       1)  Attached as Annexure-VI 
       Environment Audit report for Year October-2022 

to March-2023 is done by R.N.G. Patel Institute of Technology.  
17. Whether Environment statement (Form  V, EP Act) has been filled or not: Yes. Attached as 

Annexure-VII 
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Annexure-III Bank Guarantee
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Type Code Name Qty-Unit Remark
FUE COA Coal 6245.000-M.T
GAS PM Boiler 28.200-NM3
GAS PM Spray Dryer 75.400-NM3
PRD 242832 ammonia/ voc stripper 863.000-M.T
PRD 242833 mee / mvr with atfd & centrifuge 9984.000-M.T
PRD 242835 spray dryer 8110.000-M.T

PCB ID : 327981. Name & address of Industry : DETOX INDIA PRIVATE LIMITED,
GIDC Ankleshwar,
Ankleshwar - 393002
DIST : Ankleshwar,  TAL : Ankleshwar,  SIDC : 
Ankleshwar

2. Phone No. : 9714712866
3. Date of commencement of Manufacturing process : 01/10/2015
4. CTEs No. & Date : CEE-120389,15/04/2029
5. CCA No . & Date of Expiry : H-126054, 29/03/2026
6. Water Cess (with Interest) paid up to which Period : 2017-2018
7. Laboratory charges pending if any : 0
8. Water consumed during the month (by all sources )in KL : Meter Reading=0,Kilo Litre=23723

10. Fuel consumed during the month :
11. Products :

9. Electricity consumed in PRODUCTION : 1762409 ETP/CETP : 401643 APCM : 85234

12. Work of Control Measures In Progress :
13. Upgradation / Addition of PCM is Required :
14. HAZ Waste Disposal(in Metric Tonne):

Coal
ammonia/ voc stripper,mee / mvr with atfd &amp; centrifuge,spray dryer

Nothing in Progress
ETP

Land Filling Waste to TSDF=265.000,INC. Waste for 
Incineration=729.000,Trucks despatched=34

Water Cess Cooling Boiler/Dom/BIO Degrable/Non BIO Degrable : 22011 / 1229 / 421 / 62

9A. Stack attached to :  Boiler,D.G. Sets,Hot Air Generator,*** Not Applicable,.... Any Other

Authorised Signatory

Yours Faithfully

N I C Date : 22/08/2023 1 / 4 Company Seal

GGujarat Pollution Control Board JJuly , 2023

MMonthly Report from Industry FForm No D2

Annexure-IV Monthly return-July-2023
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Online Manifest Prepared
MF ID-

Date
Truck No-

Date TSDF Name H.W Remark / Qty
2158161-

31/07/2023
GJ16AU5725-

31/07/2023
salt from evaporation
7.010 MTS (35.3)

2158139-
31/07/2023

GJ16AV1082-
31/07/2023

salt from evaporation
6.410 MTS (35.3)

2157102-
30/07/2023

GJ16AU5725-
30/07/2023

salt from evaporation.
7.500 MTS (35.3)

2156627-
29/07/2023

GJ16AU5725-
29/07/2023

SALT FROM EVAPORATION
6.240 MTS (35.3)

2156628-
29/07/2023

GJ16AV1082-
29/07/2023

SALT FROM EVAPORATION
5.880 MTS (35.3)

2156269-
29/07/2023

GJ16AV1150-
29/07/2023

Solvent from VOC Stripper
32.520 MTS (20.2)

2155524-
28/07/2023

GJ16AW1687-
28/07/2023

salvant from voc stripper
31.200 MTS (20.2)

2155510-
27/07/2023

GJ16AV1082-
27/07/2023

salt from evaporation
7.260 MTS (35.3)

2154730-
27/07/2023

GJ16AW0197-
27/07/2023

solvent from voc stripper
28.200 MTS (20.2)

2154290-
26/07/2023

GJ16AV9162-
26/07/2023

Solvent from VOC stripper
29.300 MTS (20.2)

2154718-
26/07/2023

GJ16AU5725-
26/07/2023

salt from evaporation
8.580 MTS (35.3)

2154719-
26/07/2023

GJ16AU4233-
26/07/2023

salt from evaporation
8.120 MTS (35.3)

2153920-
26/07/2023

GJ16AW1871-
26/07/2023

solvent from voc stripper
32.500 MTS (20.2)

2151912-
26/07/2023

GJ16AV9092-
26/07/2023

Solvent from VOC Stripper
29.320 MTS (20.2)

2153461-
25/07/2023

GJ16AU5725-
25/07/2023

salt from evaporation
7.260 MTS (35.3)

2153122-
24/07/2023

GJ16AU4233-
24/07/2023

Salt from evaporation.
8.460 MTS (35.3)

2152353-
23/07/2023

GJ16AU5725-
23/07/2023

Salt from evaporation.
6.630 MTS (35.3)

2151960-
22/07/2023

GJ16AU5725-
22/07/2023

salt from evaporation
6.550 MTS (35.3)

2151958-
22/07/2023

GJ16AV1082-
22/07/2023

SALT FROM EVAPORATION
8.650 MTS (35.3)

Authorised Signatory

Yours Faithfully

N I C Date : 22/08/2023 2 / 4 Company Seal

GGujarat Pollution Control Board JJuly , 2023

MMonthly Report from Industry FForm No D2
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2151296-
21/07/2023

GJ05AT2900-
21/07/2023

Salt from evaporation
5.770 MTS (35.3)

2149900-
20/07/2023

GJ16AV9342-
20/07/2023

solvent from voc stripper
26.200 MTS (20.2)

2148793-
20/07/2023

GJ16AW1610-
20/07/2023

salvont from voc stripper
30.200 MTS (20.2)

2149863-
20/07/2023

GJ16AW2483-
20/07/2023

Salvant from voc stripper
32.200 MTS (20.2)

2147473-
20/07/2023

GJ16AU5121-
20/07/2023

solvent from voc stripper
29.200 MTS (20.2)

2150131-
20/07/2023

GJ16AU5725-
20/07/2023

Salt from evaporation
6.080 MTS (35.3)

2150146-
20/07/2023

GJ16AV1082-
20/07/2023

Salt from evaporation
6.050 MTS (35.3)

2148663-
20/07/2023

GJ16AV9235-
19/07/2023

Solvent from VOC Stripper
26.700 MTS (20.2)

2148297-
18/07/2023

GJ16AW3166-
18/07/2023

Salvant from voc stripper
29.320 MTS (20.2)

2147472-
17/07/2023

GJ16AV9290-
17/07/2023

solvent from voc stripper
28.700 MTS (20.2)

2147462-
17/07/2023

GJ05AT2900-
17/07/2023

Salt from evaporation.
8.050 MTS (35.3)

2147100-
17/07/2023

GJ16AV9029-
17/07/2023

solvent from voc stripper
29.200 MTS (20.2)

2146381-
17/07/2023

GJ16AV5678-
17/07/2023

Solvent from VOC Stripper
30.200 MTS (20.2)

2146854-
17/07/2023

GJ16AW0461-
17/07/2023

Solvent from VOC Stripper
31.500 MTS (20.2)

2146950-
15/07/2023

GJ16AU5725-
15/07/2023

Salt from Evaporation
8.190 MTS (35.3)

2146314-
15/07/2023

GJ05AT2900-
15/07/2023

Salt from evaporation.
8.120 MTS (35.3)

2146284-
14/07/2023

GJ25T7236-
14/07/2023

salt from evaporation
7.300 MTS (35.3)

2146255-
14/07/2023

GJ16AV2961-
14/07/2023

salt from evaporation
6.930 MTS (35.3)

2146114-
14/07/2023

GJ16AV1082-
14/07/2023

SALT FROM EVAPORATION
6.840 MTS (35.3)

2145554-
13/07/2023

GJ16AU5725-
13/07/2023

salt from evaporation
7.330 MTS (35.3)

2144768-
12/07/2023

GJ05AT2900-
12/07/2023

salt from evaporation.
6.450 MTS (35.3)

Authorised Signatory

Yours Faithfully

N I C Date : 22/08/2023 3 / 4 Company Seal

GGujarat Pollution Control Board JJuly , 2023

MMonthly Report from Industry FForm No D2
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2144032-
12/07/2023

GJ05BT7557-
12/07/2023

salt from evaporation
7.320 MTS (35.3)

2143986-
11/07/2023

GJ12AY5102-
11/07/2023

Salt from evaporation.
11.880 MTS (35.3)

2143917-
11/07/2023

GJ12AY5120-
11/07/2023

salt from evaporation.
12.460 MTS (35.3)

2142487-
10/07/2023

GJ16AW2483-
10/07/2023

solvent from voc stripper
33.200 MTS (20.2)

2142150-
09/07/2023

GJ12AY5102-
09/07/2023

salt from evaporation
9.370 MTS (35.3)

2142178-
09/07/2023

GJ12AW0046-
09/07/2023

salt from evaporation.
9.750 MTS (35.3)

2142121-
08/07/2023

GJ12AY5111-
08/07/2023

salt from evaporation.
10.030 MTS (35.3)

2142094-
08/07/2023

GJ05BT7557-
08/07/2023

Salt from evaporation.
6.590 MTS (35.3)

2142061-
08/07/2023

GJ16Z8098-
08/07/2023

Salt from Evaporation
6.610 MTS (35.3)

2142046-
08/07/2023

GJ05BT7557-
08/07/2023

salt from evaporation.
6.590 MTS (35.3)

2140862-
08/07/2023

GJ16AU4427-
08/07/2023

Solvent from VOC Stripper
29.200 MTS (20.2)

2140731-
07/07/2023

GJ16AV8076-
07/07/2023

solvent from voc stripper
32.110 MTS (20.2)

2140742-
07/07/2023

GJ16AW1657-
07/07/2023

solvent from voc stripper
30.200 MTS (20.2)

2140859-
07/07/2023

GJ16AW1871-
07/07/2023

Solvent form VOC Stripper
32.100 MTS (20.2)

2140700-
06/07/2023

GJ16Z8098-
06/07/2023

salt from evaporation
8.240 MTS (35.3)

2140618-
06/07/2023

GJ12AY5111-
06/07/2023

Salt from evaporation
13.490 MTS (35.3)

2140373-
06/07/2023

GJ16AW1687-
06/07/2023

Solvent from voc stripper
30.200 MTS (20.2)

2140017-
06/07/2023

GJ16AV9092-
06/07/2023

Solvent from VOC Stripper
29.200 MTS (20.2)

2136764-
01/07/2023

GJ16AW2483-
01/07/2023

SOLVONT FROM VOC STRIPPER
33.200 MTS (20.2)

Authorised Signatory

Yours Faithfully

N I C Date : 22/08/2023 4 / 4 Company Seal

GGujarat Pollution Control Board JJuly , 2023

MMonthly Report from Industry FForm No D2
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Annexure-VI Compliance report of recommendation given by Auditor
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Annexure-VII Form-V
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ANNEXURE-VIII Electrical power disconnection letter
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ANNEXURE-IX Water Supply disconnection letter
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ANNEXURE-X Trial run revocation undertaking
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ANNEXURE-X Trial run revocation undertaking
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- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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NET Payment Receipt

Address : 7921-22-23, GIDC Ankleshwar, , Ankleshwar, Ankleshwar  Pin : 393002

Bank Details

Transaction No

Application: 1900337(IEC)-dd/MM/yyyy

ICO-***

YICO2081247568

PCB ID: 32798-DETOX INDIA PRIVATE LIMITED

Payment Id 477672

Payment Date 18/09/2023

Date : 20/09/2023

Paid Amount 2580000

Status Success

Remarks Transaction Successful

Type

Referance No

MIS Date

1800178-1900337

IEC

-
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Annexure-III Bank Guarantee

- Closure revocation application compliance Annexure Uploaded in XGN on 29/08/2023 18:34:35 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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- Closure revocation application compliance Annexure Uploaded in XGN on 29/08/2023 18:34:35 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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- Closure revocation application compliance Annexure Uploaded in XGN on 29/08/2023 18:34:35 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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- Closure revocation application compliance Annexure Uploaded in XGN on 29/08/2023 18:34:35 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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- short term & long term time bound action plan for Uploaded in XGN on 29/08/2023 17:45:37 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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- short term & long term time bound action plan for Uploaded in XGN on 29/08/2023 17:45:37 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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- short term & long term time bound action plan for Uploaded in XGN on 29/08/2023 17:45:37 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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- GPCB Visit Dated 27/10/2023 Uploa
- Note: IP of machine is captured by 
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- GPCB Visit Dated 27/10/2023 Uploa
- Note: IP of machine is captured by 
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- GPCB Visit Dated 27/10/2023 Uploa
- Note: IP of machine is captured by 
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- GPCB Visit Dated 27/10/2023 Uploa
- Note: IP of machine is captured by 
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- GPCB Visit Dated 29/10/2023 Uploaded in XGN on 20/11/2023 14:01:43 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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- GPCB Visit Dated 29/10/2023 Uploaded in XGN on 20/11/2023 14:01:43 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 Annexure – A 

 Before                                                                After 

 Annexure – B 

 Before                                                                After 

 Annexure – C 

 Before                                                                After 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 Annexure – D 

 Before                                                                After 

 Annexure - E 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 Annexure – F 

 Annexure - (F.A) 

 Details of Waste water received for the month of OCT- 23 

 DETOX INDIA PVT.LTD-ANKLESHWAR 

 Month of October 2023 

 Sr. No  Customer Name  Qty MT 

 1  DECCAN FINE CHEMICALS (INDIA)  55.21 

 2  AETHER INDUSTRIES LTD.  412 

 3  BAYER VAPI PRIVATE LIMITED  327.8 

 4  COROMANDEL INTERNATIONAL LTD.  604.96 

 5  GUJARAT NARMADA VALLEY FERTI & CHEM  1582.165 

 6  MEGA INNOVATIVE CROPS PVT LTD  27.62 

 7  PI INDUSTRIES LTD  1700.695 

 8  PI INDUSTRIES LTD  1321.23 

 9  R.P. INDUSTRIES  188.73 

 10  SAJJAN INDIA LIMITED  270.275 

 11  SONGWON SPECIALITY CHEMICALS INDIA  136.2 

 12  DIPEN INDUSTRIES  26.07 

 13  YASHASHVI RASAYAN PRIVATE LIMITED  54.11 

 14  AARTI INDUSTRIES LTD.  562.32 

 15  OCEANGLOBE CONTAINER  26.95 

 16  PI INDUSTRIES LTD  393.14 

 17  ZCL CHEMICALS LTD.  143.465 

 18  BAKUL PHARMA PRIVATE LIMITED  250.68 

 19  PRECISION WIRES INDIA LTD.  29.32 

 20  LEWENS LABS PRIVATE LIMITED  110.45 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 21  MARUTI INDUSTRIES  92.41 

 22  REINE LIFESCIENCE  24.17 

 23  MINOL ACID & CHEMICALS PRIVATE. LIM  52.74 

 24  RUSAN PHARMA LIMITED  19.68 

 25  MANGALMURTI BIO CHEM  114.82 

 26  JYOT PHARMACHEM  24.95 

 27  KRC CHEMICALS  153.02 

 28  AMAR HEALTHCARE  42.18 

 29  SULESHVARI PHARMA  89.4 

 30  JAY OVERSEAS  9.8 

 31  LYCOS CHEMTECH  20.57 

 32  STRIDE INDUSTRIES  20.24 

 33  MALDEEP CATALYSTS PVT. LTD.  44.93 

 34  AAGAM LIFESCIENCE  17.87 

 35  GUJARAT NARMADA VALLEY FERTILIZERS  1729.34 

 36  PRIMARIUS CUSTOM SYNTHESIS  16.96 

 37  RESINS & PLASTICS LIMITED  25.33 

 38  UPL LIMITED (UNIT-5)  94.7 

 39  MALVIS INDUSTRIES  31.72 

 40  INTEGRATED CHEMISOL PVT. LTD.  29.65 

 41  GREEN LEAF CHEM TECH PVT. LTD.  211.45 

 42  SRM LIFE SCIENCE PRIVATE LIMITED  47.89 

 43  YASH SPECIALITY CHEMICALS LLP  44.55 

 44  SHIVA PHARMACHEM LIMITED  815.175 

 45  GINNI FILAMENTS LIMITED  21.75 

 46  PI INDUSTRIES LIMITED  921.985 

 47  UPL LIMITED  143.31 

 48  VEDANTA LTD. (CAIRN OIL AND GAS)  22.13 

 49  RESINS & PLASTICS LIMITED  35.725 

 50  ZYDUS LIFESCIENCES LIMITED  108.21 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 51  RAJHANS INFRACON (INDIA) PVT. LTD.  25.39 

 52  SHREE GANESH REMEDIES LTD.  95.96 

 Grand Total  13,371 

 Annexure - (F.B) 

 Transferred quantity to MEE for the Month of Oct-23 

 Opening 
 Stock 

 MEE Effluent Receipt 
 (MT) 

 MEE Effluent 
 Consumption 

 (MT) 

 Closing 
 stock 

 3694.81  6410.41  6464.00  3641.23 

 Transferred quantity to Spray dryer for the Month  of Oct-23 

 Opening 
 Stock 

 SD Effluent 
 Receipt 

 (MT) 

 SD Effluent 
 Consumption 

 (MT) 

 Closing 
 stock 

 701.27  4675.04  4584.00  792.31 

 Quantity of MVR for the Month of Oct-23 

 Opening 
 Stock 

 MVRE Effluent 
 Receipt 

 (MT) 

 MVRE  Effluent 
 Consumption 

 (MT) 

 Closing 
 stock 

 22.81  2285.85  2308.66  0.00 

 Annexure- (F.C) 
 Details of Water Consumption, Fuel Consumption & Hazardous Waste Generation and 

 disposal for the Month of Oct- 2023 

 Details of GIDC Water Consumption (KL) 

 Month  Domestic  Cooling- 
 Boiler  Non-Biodegradable  Process Bio- 

 Degradable 
 October - 2023  872  19173  50  378 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 Details of Fuel Consumption for 
 Month of Oct- 23 

 Details of Hazardous Waste Generation & Disposal 
 (35.3 Category as per Schedule- 1 of H&OW Rules 2016) 

 Coal (MT)  Diesel (L)  Month  Waste Generation 
 (MT)  Waste Disposed (MT) 

 4674  32 
 October - 

 2023  1284  936.5 

 Details of Fly Ash Disposal for 
 Month of Oct - 23 

 Details of Hazardous Waste Generation & Disposal 
 (20.2 Category as per Schedule- 1 of H&OW Rules 2016) 

 *Fly Ash (MT)  Month  Waste Generation 
 (MT)  Waste Disposed (MT) 

 162.43 
 October - 

 2023  58  177 

 *Note : We have disposed of Fly Ash to M/s. Shivam Cement. 

 Annexure- (F.D) 

 Details of Steam generation, Consumption & selling for Month of October- 23 

 Month  Total steam 
 generation (MT) 

 Total Inhouse steam 
 consumption 

 (MT) 

 *Steam generation for 
 clients (MT) 

 *Total steam 
 sales (MT) 

 October- 
 23  14273  4092  10181  9406.5 

 *Note  :  Here  Steam  generated  for  clients  in  October  -2023  is  10181  MT.  From  the  same  9406.5 
 MT steam sales to clients. The difference quantity of  774.5  MT found is the network loss. 

 Annexure- (F.E) 
 TREATED WATER DISPATCHED DETAILS MONTH OF OCTOBER-23 

 SR.N 
 O  DATE  PARTY NAME  VEHICLE 

 NO 
 GROSS 
 WEIGHT 

 TARE 
 WEIGHT 

 NET 
 WEIGHT 

 LR 
 NO 

 MANIFEST 
 NO 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 1  01.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  32.9  9.44  23.46  5785  8506 

 2  01.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  31.24 
 9.03 

 22.21  5873  8507 

 3  01.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  36.22 
 10.39 

 25.83  5941  8508 

 4  01.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  30.52 
 8.9 

 21.62  5743  8509 

 5  01.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  35.83 
 11.36 

 24.47  5968  8510 

 6  01.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  32.2 
 9.26 

 22.94  5786  8286 

 7  01.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  31.45  9.94  21.51  5874  8287 

 8  01.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  38.99  10.86  28.13  6034  8288 

 9  01.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  35.82  10.82  25  5942  8289 

 10  02.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  30.58  9.07  21.51  5744  8290 

 11  02.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  32.67  9.46  23.21  5787  8511 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 12  02.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  31.22  9.08  22.14  5875  8514 

 13  03.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  35.72  10.35  25.37  5943  8512 

 14  03.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  42.06  10.76  31.3  6035  8513 

 15  03.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  31.1  8.72  22.38  5745  8515 

 16  03.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  32.76  9.31  23.45  5788  8516 

 17  03.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  32.15  9.07  23.08  5876  8517 

 18  03.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  37.2  11.19  26.01  5969  8518 

 19  03.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  36.04  10.33  25.71  5944  8519 

 20  04.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  43.14  10.82  32.32  6036  8520 

 21  06.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  35.56  10.68  24.88  5945  8521 

 22  06.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  30.13  8.96  21.17  5746  8522 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 23  06.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  30.29  9.42  20.87  5789  8523 

 24  06.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  31.03  9.24  21.79  5790  8524 

 25  06.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  39.28  11.2  28.08  6037  5825 

 26  06.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  35.4  11.26  24.14  5990  8526 

 27  06.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  35.41  10.43  24.98  5946  8532 

 28  06.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  29.92  8.7  21.22  5747  8531 

 29  06.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  32.1  9.31  22.79  5791  8530 

 30  06.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  30.18  9.02  21.16  5877  8529 

 31  07.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  42.26  10.87  31.39  6038  8528 

 32  07.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  36.14  11.26  24.88  5991  8527 

 33  08.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  35.38  10.45  24.93  5947  8533 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 34  08.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  38.8  10.94  27.86  6039  8534 

 35  08.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  36.99  11.27  25.72  5992  8535 

 36  08.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  30.2  8.81  21.39  5748  8536 

 37  09.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  32.38  9.32  23.06  5792  8537 

 38  09.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  31.16  8.98  22.18  5878  8538 

 39  09.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  35.66  10.67  24.99  5948  8539 

 40  09.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  36.12  11.24  24.88  5993  8540 

 41  10.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  42.27  10.72  31.55  6040  8480 

 42  10.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  41.13  10.72  30.41  6041  8479 

 43  10.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  29.87  9.02  20.85  5749  8478 

 44  10.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  36.79  11.22  25.57  5994  8542 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.

110

TRUE COPY
SB

491



 45  10.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  31.66  9.27  22.39  5793  8543 

 46  11.10.2023 
 NARMADA 

 FABRICS PVT 
 LTD (  ANK) 

 GJ 12 Y 
 6075  30.33  8.97  21.36  5879  8544 

 47  11.10.2023 
 NARMADA 

 FABRICS PVT 
 LTD (  ANK) 

 GJ 06 VV 
 5700  33.58  10.43  23.15  5949  8545 

 48  11.10.2023 
 NARMADA 

 FABRICS PVT 
 LTD (  ANK) 

 GJ 12 AU 
 7100  42.85  10.91  31.94  6042  8550 

 49  11.10.2023 
 NARMADA 

 FABRICS PVT 
 LTD (  ANK) 

 GJ 08 Z 
 1838  38.09  11.21  26.88  5995  8546 

 50  11.10.2023 
 NARMADA 

 FABRICS PVT 
 LTD (  ANK) 

 GJ 12 Z 
 4545  30.45  9.08  21.37  5750  8547 

 51  11.10.2023 
 NARMADA 

 FABRICS PVT 
 LTD (  ANK) 

 GJ 12 AU 
 7100  42.72  10.81  31.91  6043  8548 

 52  11.10.2023 
 NARMADA 

 FABRICS PVT 
 LTD (  ANK) 

 GJ 06 VV 
 5700  35.96  11.57  24.39  5950  8549 

 53  12.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  30.97  8.9  22.07  5880  8541 

 54  12.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  36.93  11.21  25.72  5996  8553 

 55  12.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  33.77  10.73  23.04  6451  8551 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 56  12.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  30.82  9.17  21.65  5794  8552 

 57  12.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  43.38  10.8  32.58  6044  8554 

 58  12.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  30.33  8.78  21.55  6401  8555 

 59  12.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  36.42  11.19  25.23  5997  8556 

 60  12.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  35.85  10.85  25  6542  8557 

 61  12.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  30.83  8.97  21.86  5881  8558 

 62  12.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  32.07  9.3  22.77  5795  8559 

 63  12.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  42.86  10.92  31.94  6045  8560 

 64  12.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  29.72  8.67  21.05  6402  8561 

 65  12.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  36.19  11.19  25  5998  8562 

 66  12.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  35.46  10.54  24.92  6453  8563 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 67  13.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  30.23  9.43  20.8  5796  8566 

 68  13.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  31.01  8.98  22.03  5882  8564 

 69  13.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  41.12  10.82 
 30.3  6046  8565 

 70  13.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  30.99  8.66 
 22.33  6403  8481 

 71  13.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  35.87  10.45  25.42  6454  8482 

 72  13.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  32.07  9.35  22.72  5797  8483 

 73  13.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  31.32  9.02  22.3  5883  8484 

 74  13.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  43.6  10.76  32.84  6047  8485 

 75  13.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  37.09  11.24  25.85  5999  8486 

 76  13.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  29.85  9.34  20.51  6404  8487 

 77  13.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  35.33  11.1  24.23  6455  8488 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 78  14.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  43.78  10.78  33  6048  8567 

 79  14.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  36.35  11.3  25.05  6000  8568 

 80  14.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  33.15  9.33  23.82  5798  8569 

 81  14.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  31.61  9.17  22.44  5884  8570 

 82  14.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  30.7  8.74  21.96  6405  8571 

 83  14.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  34.55  10.48  24.07  6456  8572 

 84  14.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  43.78  10.96  32.82  6049  8573 

 85  14.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  36.57  11.31  25.26  6501  8574 

 86  14.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  30.69  8.82  21.87  6406  8575 

 87  14.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  32.25  9.48  22.77  5799  8576 

 88  14.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  31.87  9.01  22.86  5885  8577 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 89  14.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  35.57  10.42  25.15  6457  8579 

 90  14.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  41.85  10.78  31.07  6050  8578 

 91  14.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  37.71  11.33  26.38  6502  8580 

 92  14.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  30.34  9.08  21.26  6407  8581 

 93  14.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  33.46  9.34  24.12  5800  8582 

 94  14.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  31.71  9.27  22.44  5886  8583 

 95  14.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  36  10.46  25.54  6458  8584 

 96  14.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  42.97  10.8  32.17  6601  8585 

 97  15.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  43.41  10.8  32.61  6602  8586 

 98  15.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  30.86  8.93  21.93  6408  8587 

 99  15.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  33.18  9.27  23.91  6551  8588 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 100  15.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  31.46  9.04  22.42  5887  8589 

 101  15.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  35.72  11  24.72  6459  8590 

 102  15.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  30.6  9.79  20.81  6409  8591 

 103  15.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  43.17  10.84  32.33  6603  8592 

 104  15.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  32.44  9.63  22.81  6552  8593 

 105  15.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  34.91  11.23  23.68  6503  8595 

 106  15.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  29.76  9.61  20.15  5888  8594 

 107  15.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  35.99  11.21  24.78  6460  8596 

 108  15.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  43.08  11.07  32.01  6604  8597 

 109  15.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  30.8  8.96  21.84  6410  8598 

 110  15.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  33.29  9.61  23.68  6553  8599 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 111  15.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  32.05  9.34  22.71  5889  8600 

 112  15.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  36.15  10.73  25.42  6461  8601 

 113  15.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  35.62  11.24  24.38  6504  8602 

 114  16.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  29.68  8.79  20.89  6411  8603 

 115  16.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  41.96  10.75  31.21  6605  8606 

 116  16.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  31.95  9.82  22.13  6554  8607 

 117  16.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  37.22  11.3  25.92  6505  8604 

 118  16.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  33.26  10.86  22.4  6462  8605 

 119  16.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  31.28  9.21 
 22.07  5890  8609 

 120  16.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  30.83  8.69 
 22.14  6412  8608 

 121  16.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  42.62  10.76 
 31.86  6606  8610 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 122  16.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  36.51  11.22 
 25.29  6506  8611 

 123  16.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  33.52  10.81 
 22.71  6563  8612 

 124  16.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  33.16  9.67 
 23.49  6555  8613 

 125  16.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  32.18  9.18 
 23  5891  8614 

 126  16.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  42.81  11.11 
 31.7  6607  8616 

 127  16.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  30.82  9.63 
 21.19  6413  8615 

 128  16.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  37.6  11.22 
 26.38  6507  8617 

 129  16.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  33.34  9.39 
 23.95  6556  8618 

 130  16.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AT 

 9293  35.21  10.3 
 24.91  5378  8619 

 131  17.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  43.56  10.78 
 32.78  6608  8620 

 132  17.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  36.07  10.66 
 25.41  6464  8621 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 133  17.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  29.87  9.04 
 20.83  6414  8622 

 134  17.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  30.18  9.35 
 20.83  5892  8625 

 135  17.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  37.16  11.25 
 25.91  6508  8623 

 136  17.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  32.49  9.55 
 22.94  6557  8624 

 137  17.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AT 

 9293  34.7  9.63 
 25.07  5379  8626 

 138  17.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  42.68  10.73 
 31.95  6609  8627 

 139  17.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  30.37  8.78 
 21.59  6415  8628 

 140  17.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  30.45  9.11  21.34  5893  8629 

 141  17.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  36.01  10.32  25.69  6465  8630 

 142  18.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  31.69  9.48  22.21  6558  8631 

 143  18.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AT 

 9293 
 34.53  10.28  24.25  5380  8632 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 144  18.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545 
 31.05  8.85  22.2  6416  8639 

 145  18.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  37.39  11.27  26.12  6509  8633 

 146  18.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  43.85  10.42  33.43  6610  8634 

 147  18.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  32.02  9.14  22.88  5894  8635 

 148  18.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  33.1  9.35  23.75  6559  8636 

 149  18.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  31.05  8.64  22.41  6417  8637 

 150  18.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  35.61  10.83  24.78  6466  8638 

 151  18.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  43.69  10.76  32.93  6611  8640 

 152  18.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  37.6  11.22  26.38  6510  8646 

 153  18.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  31.83  9.52  22.31  5895  8650 

 154  19.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100 
 39.31  10.9  28.41  6612  8652 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 155  19.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AT 

 9293  34.58  10.26  24.32  5381  8647 

 156  19.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545 
 30.55  8.79  21.76  6418  8648 

 157  19.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  34.93  10.5  24.43  6467  8649 

 158  19.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  36.99  11.26  25.73  6511  8651 

 159  19.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  32.29  9.16  23.13  5896  8653 

 160  19.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100 
 43.48  10.73  32.75  6613  8654 

 161  19.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  30.75  8.7  22.05  6419  8655 

 162  20.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  34.19  10.47  23.72  6468  8656 

 163  20.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  35.44  11.2 
 24.24 

 6512  8657 

 164  20.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  41.9  10.79 
 31.11 

 6614  8661 

 165  20.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  32.86  9.52 
 23.34 

 6560  8662 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 166  20.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  32.29  9.25 
 23.04 

 5897  8658 

 167  20.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  31.08  8.58  22.5  6420 
 8659 

 168  20.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  37.64  11.18  26.46  6513 
 8660 

 169  20.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  35.87  10.36  25.51  6469 
 8663 

 170  20.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  43.78  10.74  33.04  6615  8664 

 171  20.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  33.68  9.24  24.44  6561  8665 

 172  20.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  31.56  9.18  22.38  5898  8666 

 173  20.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  37.28  11.24  26.04  6514  8667 

 174  20.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  30.91  8.8  22.11  6421  8668 

 175  20.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  35.96  10.75  25.21  6470  8669 

 176  20.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  41.91  10.76  31.15  6616  8670 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 177  20.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  32.46  9.43  23.03  6562  8671 

 178  20.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  31.37  9.15  22.22  5899  8672 

 179  21.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  37.39  11.24  26.15  6515  8673 

 180  21.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  35.94  10.73  25.21  6471  8674 

 181  21.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  43.76  10.82  32.94  6617  8677 

 182  21.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  32.15  9.17  22.98  5900  8675 

 183  21.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  33.15  9.44  23.71  6563  8676 

 184  21.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AT 

 9293  35.61  10.13  25.48  5382  8678 

 185  21.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  36.46  11.17  25.29  6516  8679 

 186  21.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  30.87  8.83  22.04  6422  8680 

 187  21.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  35.84  10.79  25.05  6472  8681 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 188  21.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  43.78  10.72  33.06  6618  8682 

 189  21.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  32.29  9.18  23.11  6564  8683 

 190  21.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  33.14  9.47  23.67  6565  8684 

 191  21.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  38.3  11.25  27.05  6517  8685 

 192  22.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  35.94  10.53  25.41  6473  8691 

 193  22.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  43.22  10.74  32.48  6619  8692 

 194  22.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  31.96  9.15  22.81  6566  8693 

 195  22.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  33.19  9.18  24.01  6567  8694 

 196  22.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  37.05  11.23  25.82  6518  8695 

 197  22.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AT 

 9293  34  9.63  24.37  5383  8696 

 198  22.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  35.95  10.37  25.58  6474  8697 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 199  22.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  43.39  10.7  32.69  6620  8698 

 200  22.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  37.37  11.17  26.2  6519  8699 

 201  22.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  32.34  9.12  23.22  6151  8700 

 202  22.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  36.02  10.5  25.52  6475  8686 

 203  23.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  43.73  10.68  33.05 
 6621 

 8687 

 204  23.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  38.4  11.25  27.15 
 6520 

 8688 

 205  23.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  30.84  9.15  21.69 
 6423 

 8689 

 206  23.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AT 

 9293  35.05  10.1  24.95 
 5384 

 8690 

 207  23.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  32.25  9.16  23.09 
 6152 

 8701 

 208  23.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  35.89  11.02  24.87 
 6476 

 8702 

 209  23.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  42.41  10.8  31.61 
 6622 

 8705 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 210  23.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  30.81  9.13  21.68 
 6424 

 8703 

 211  23.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  42.97  10.89  32.08 
 6623 

 8704 

 212  23.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  37.05  11.21  25.84  6521  8706 

 213  23.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  30.79  9.19  21.6  6425  8707 

 214  24.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  43.7  10.68  33.02  6624  8708 

 215  24.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  37.14  11.15  25.99  6522  8709 

 216  24.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  30.95  8.93  22.02  6426  8710 

 217  24.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  33.05  9.65  23.4  6568  8711 

 218  24.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  35.34  10.41  24.93  6477  8714 

 219  24.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  37.34  11.15  26.19  6523  8713 

 220  24.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  30.86  9.16  21.7  6427  8712 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 221  24.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  40.95  10.76  30.19  6625  8715 

 222  24.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  32.16  9.15  23.01  6153  8719 

 223  24.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AT 

 9293  35.46  10.19  25.27  5385  8720 

 224  24.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  33.38  9.42  23.96  6154  8725 

 225  24.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  35.89  10.67  25.22  6478  8724 

 226  24.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  31.01  9.03  21.98  6428  8723 

 227  24.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  43.5  10.69  32.81  6626  8722 

 228  24.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  37.39  11.14  26.25  6524  8721 

 229  24.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  32.37  9.17  23.2  6156  8718 

 230  24.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  33.44  9.27  24.17  6155  8717 

 231  24.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  35.81  10.77 
 25.04  6479  8716 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 232  24.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  30.54  8.53 
 22.01  6429  8726 

 233  25.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  39.46  10.69 
 28.77  6627  8727 

 234  25.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  35.78  11.13 
 24.65  6525  8728 

 235  25.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  32.91  9.39 
 23.52  6569  8729 

 236  25.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  32.39  9.95 
 22.44  6157  8730 

 237  25.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  35.05  10.42  24.63  6480  8731 

 238  25.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221 
 33.51  9.27  24.24  6570  8732 

 239  25.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  35.54  11.47  24.07  6526  8733 

 240  25.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  39.42  10.71  28.71  6628  8735 

 241  25.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700 
 35.81  11.32  24.49  6481  8734 

 242  25.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  37.35  11.16  26.19  6527  8741 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 243  25.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  41.05  10.84  30.21  6629  8742 

 244  26.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838 
 36.14  11.17  24.97  6528  8743 

 245  26.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700 
 35.52  10.43  25.09  6482  8744 

 246  26.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  28.32  8.85  19.47  6430  8745 

 247  26.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075 
 32.08  9.06  23.02  6158  8746 

 248  26.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AT 

 9293 
 35.82  9.56  26.26  5386  8747 

 249  26.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  33.4  9.34  24.06  6571  8748 

 250  26.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  42.79  10.62  32.17  6630  8750 

 251  26.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  35.75  10.43  25.32 
 6483 

 8749 

 252  26.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  38.15  11.13  27.02 
 6529 

 8751 

 253  26.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  30.76  8.57  22.19 
 6431 

 8752 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 254  26.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  32.02  9.19  22.83 
 6159 

 8753 

 255  26.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  32.76  9.22  23.54 
 6572 

 8754 

 256  27.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  43.6  11.13  32.47 
 6631 

 8755 

 257  27.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  35.57  11.55  24.02 
 6484 

 8756 

 258  27.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  37.63  11.18  26.45 
 6530 

 8757 

 259  27.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  31.82  9.11  22.71 
 6160 

 8758 

 260  27.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AT 

 9293  34.91  9.65  25.26  5387  8759 

 261  28.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  30.75  9.15  21.6  6432  8760 

 262  28.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  43.63  10.78  32.85  6632  8761 

 263  28.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  33.2  9.14  24.06  6573  8762 

 264  28.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  35.72  10.82  24.9  6485  8763 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 265  28.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  37.59  11.19  26.4  6531  8764 

 266  28.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  32.33  9.1  23.23  6161  8765 

 267  28.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AT 

 9293  35.78  9.63  26.15  5388  8766 

 268  28.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 BX 

 9591  34.94  10.05  24.89  6070  8767 

 269  28.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  31  9.22  21.78  6433  8768 

 270  28.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  42.1  10.9  31.2  6633  8769 

 271  28.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  32.73  9.43  23.3  6574  8770 

 272  28.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  37.52  11.82  25.7  6532  8771 

 273  29.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  36.19  11.22  24.97  6486  8772 

 274  29.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  30.22  9.96  20.26  6162  8773 

 275  29.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 BX 

 9591  34.72  9.96  24.76  6071  8774 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 276  29.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  42.82  10.85  31.97  6634  8775 

 277  29.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  30.32  9.16  21.16  6434  8776 

 278  29.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  32.83  9.18  23.65  6575  8777 

 279  29.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  35.94  10.82  25.12  6487  8778 

 280  29.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  32.36  9.79  22.57  6163  8779 

 281  29.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AT 

 9293  35.1  10.11  24.99  5389  8780 

 282  29.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 BX 

 9591  35.04  10.04  25  6072  8781 

 283  29.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  43.32  10.88  32.44  6635  8782 

 284  30.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  38.34  11.35  26.99  6533  8783 

 285  30.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 BX 

 9591  35.26  9.82  25.44  6073  8784 

 286  30.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  35.93  10.99  24.94  6488  8785 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 287  30.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  43.56  10.84  32.72  6636  8786 

 288  30.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AT 

 9293  35.82  10.06  25.76  5390  8787 

 289  30.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  31.85  9.09  22.76  6164  8788 

 290  30.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  30.53  8.56  21.97  6435  8789 

 291  30.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  37.09  11.27  25.82  6534  8790 

 292  30.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  33.52  9.57  23.95  6576  8791 

 293  30.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 BX 

 9591  35.34  10.36  24.98  6074  8792 

 294  31.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  35.13  10.61  24.52  6489  8793 

 295  31.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  43.84  10.83  33.01  6637  8794 

 296  31.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  36.88  11.28  25.6  6535  8795 

 297  31.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  33.08  9.21  23.87  6577  8796 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 298  31.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  33.26  11.19  22.07  6490  8797 

 299  31.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  37.63  11.25  26.38  6536  8798 

 300  31.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 BX 

 9591  34.89  9.87  25.02  6075  8799 

 301  31.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  36.13  10.51  25.62  6491  8800 

 302  31.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  42.68  10.84  31.84  6638  8801 

 303  31.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AT 

 9293  34.69  10.22  24.47  5391  8802 

 304  31.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  30.8  9.09  21.71  6165  8803 

 305  31.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  36.69  11.3  25.39  6537  8804 

 306  31.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  32.95  9.4  23.55  6578  8805 

 307  31.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Z 

 4545  31.09  9.28  21.81  6436  8806 

 308  31.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 BX 

 9591  35.07  10.63  24.44  6076  8807 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 309  31.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AU 

 7100  43.34  10.79  32.55  6639  8808 

 310  31.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 AT 

 9293  35.36  9.57  25.79  5392  8809 

 311  31.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 06 VV 

 5700  36.12  12.53  23.59  6492  8810 

 312  31.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 6075  32.18  9.09  23.09  6166  8811 

 313  31.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 08 Z 

 1838  36.93  11.27  25.66  6538  8812 

 314  31.10.202 
 3 

 NARMADA 
 FABRICS PVT 

 LTD (  ANK) 
 GJ 12 Y 

 9221  33.44  10  23.44  6579  8813 

 314  7907.37 

 Annexure- (F.F) 
 TANKERS REJECTION RECORD MONTH OF OCTOBER-23 

 SR 
 . 

 NO 
 . 

 MANIFES 
 T NO 

 RECEIVE 
 D DATE 

 NAME OF 
 PARTY 

 VEHICL 
 E NO. 

 GROS 
 S WT. 

 TARE 
 WT. 

 NET 
 WT 

 LR 
 NO. 

 REMARK 
 S 

 REJECTIO 
 N DATE 

 1 
 7529818 

 06.10.202 
 3 

 AETHER 
 INDUSTRIES 
 LTD (SURAT) 

 GJ 19 X 
 5366  37540  1231 

 5  25225  1974 
 6 

 VERY 
 HIGH AN 

 (6791 
 mg/l) 

 07.10.2023 

 2 

 7529176 
 06.10.202 

 3 

 SAJJAN 
 INDIA LTD 

 (ANK)  GJ 12 AT 
 9410 

 37605  1120 
 0  26405  1831 

 4 

 High 
 Bottom 

 CV (5052 
 cal/gm) & 
 AN (803 

 mg/I) 

 07.10.2023 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 3 

 7528895 
 06.10.202 

 3 

 PI 
 INDUSTRIES 
 LTD  (UNIT-2)  GJ 16 

 AU 3879 

 38405  1416 
 5  24240  1051 

 HIGH AN 
 (4158 
 mg/I) 

 07.10.2023 

 4 
 7529229 

 07.10.202 
 3 

 SAJJAN 
 INDIA LTD 

 (ANK) 
 GJ 12 BZ 

 3082 
 47150  1382 

 0  33330  1855 
 2 

 HIGH AN 
 (2051 
 mg/I) 

 10.10.2023 

 5  7530200  10.10.202 
 3 

 PI 
 INDUSTRIES 

 LTD 

 GJ 06 
 XX 7559  42970  1080 

 0  32170  254 

 HIGH AN 
 (2541 

 mg\I) & 
 HIGH TDS 
 (210200 

 mg\I) 

 20.10.2023 

 6  7528896  12.10.202 
 3 

 P I 
 INDUSTRIES 
 LTD  (UNIT-1) 

 PB 02 
 DF 6025 

 42380 
 1390 

 0 

 28480  6669 

 High 
 Bottom 

 CV (5436 
 cal/gm) 

 17.10.2023 

 7 

 7531007 

 19.10.202 
 3 

 ZYDUS LIFE 
 SCIENCE 

 LTD 
 (VADODARA 

 ) 
 GJ 12 BZ 

 2710 

 42270  1338 
 0  28890  5063 

 5 

 High 
 Bottom 

 CV (2020 
 cal/gm) & 
 High COD 
 (364820 

 mg/I) 

 23.10.2023 

 8  7531424  20.10.202 
 3 

 P I 
 INDUSTRIES 
 LTD  (UNIT-1) 

 GJ 06 
 VV 6645  33880  1101 

 0  22870  1952 

 High 
 Bottom 

 CV (5131 
 cal/gm) 

 21.10.2023 

 9 

 7531296 
 20.10.202 

 3 

 P I 
 INDUSTRIES 
 LTD  (UNIT-1)  GJ 06 BT 

 7431 

 33615  1016 
 5  23450  1382 

 High 
 Bottom 

 CV (4695 
 cal/gm) & 
 AN (1979 

 mg/I) 

 21.10.2023 

 10 

 7531075 
 20.10.202 

 3 

 P I 
 INDUSTRIES 
 LTD  (UNIT-1)  GJ 15 AV 

 9777 

 42730  1308 
 5  29645  112 

 High 
 Bottom 

 CV (4467 
 cal/gm) & 
 AN (1696 

 mg/I) 

 21.10.2023 

 11 

 7531136 

 20.10.202 
 3 

 ZYDUS LIFE 
 SCIENCE 

 LTD 
 (VADODARA 

 ) 
 GJ 12 

 BX 2337 

 37670  1366 
 0  24010  5063 

 8 

 High 
 Bottom 

 CV (5221 
 cal/gm) 

 23.10.2023 

 12 
 7531957 

 25.10.202 
 3 

 P I 
 INDUSTRIES 
 LTD  (UNIT-1) 

 GJ 06 
 VV 6669 

 35150  1051 
 0  24640  1904 

 HIGH AN 
 (2184 
 mg/I) 

 26.10.2023 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 7531898 

 25.10.202 
 3 

 P I 
 INDUSTRIES 
 LTD  (UNIT-1)  KA 34 B 

 6553 

 41235  1277 
 0  28465  1514 

 High 
 Bottom 

 CV (5040 
 cal/gm) & 
 AN (1120 

 mg/I) 

 26.10.2023 

 14  7531951 
 26.10.202 

 3 

 LEWENS 
 LABS PVT 

 LTD 

 GJ 19 X 
 0228  43860  1292 

 0  30940  7914 

 HIGH 
 COD 

 (59250 
 mg/l) & 

 AN (2940 
 mg/l) 

 28.10.2023 

 15  7531947 
 27.10.202 

 3 

 SAJJAN 
 INDIA LTD 

 (ANK) 

 GJ 16 X 
 8795  33735  1066 

 0  23075  4089 

 HIGH 
 PHENOL 
 (PHENOL 

 > 2000 
 mg/I) 

 01.11.2023 

 16  7532093 
 27.10.202 

 3 

 SAJJAN 
 INDIA LTD 

 (ANK) 

 GJ 24 U 
 3644  37980  1134 

 0  26640  4092 

 HIGH 
 PHENOL 
 (PHENOL 

 > 2000 
 mg/I) 

 01.11.2023 

 17  7532145 
 28.10.202 

 3 

 PI 
 INDUSTRIES 
 LTD  (UNIT-2) 

 GJ 06 
 YY 7345  31135  1027 

 0  20865  292 

 High 
 Bottom 

 CV (4706 
 cal/gm) & 
 AN (2492 

 mg/I) 

 30.10.2023 

 18  7532467 

 29.10.202 
 3 

 DECCAN 
 FINE CHEM 
 (INDIA) PVT 

 LTD 

 GJ 01 
 CZ 5058  33870  1191 

 0  21900  6956 

 HIGH CV 
 (CV 6432 
 cal/gm) & 

 HIGH 
 PHENOL 
 (>2000 
 mg/I) 

 30.10.2023 

 19  7532456  29.10.202 
 3 

 P I 
 INDUSTRIES 
 LTD  (UNIT-1) 

 GJ 06 ZZ 
 1488  33920  1028 

 0  23640  6997 
 HIGH AN 

 (2520 
 mg/I) 

 30.10.2023 

 20  7532461  29.10.202 
 3 

 P I 
 INDUSTRIES 
 LTD  (UNIT-1) 

 GJ 06 ZZ 
 8085  35915  1046 

 0  25455  1222 
 HIGH AN 

 (2716 
 mg/I) 

 30.10.2023 

 21  7532431  29.10.202 
 3 

 PI 
 INDUSTRIES 

 LTD 

 GJ 22 T 
 2000  36620  1126 

 0  25360  304 
 HIGH AN 

 (2660 
 mg/I) 

 01.11.2023 

 22  7532358 
 29.10.202 

 3 

 SAJJAN 
 INDIA LTD 

 (ANK) 

 GJ 16 X 
 9185  30690  9215  21475  1166 

 HIGH 
 PHENOL 
 (PHENOL 

 > 2000 
 mg/I) 

 01.11.2023 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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 571170 

- GPCB Visit Dated 17/11/2023 Uploaded in XGN on 29/11/2023 13:44:18 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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- GPCB Visit Dated 21/11/2023 Uploaded in XGN on 29/11/2023 13:44:42 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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- GPCB Visit Dated 21/11/2023 Uploaded in XGN on 29/11/2023 13:44:42 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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- GPCB Visit Dated 21/11/2023 Uploaded in XGN on 29/11/2023 13:44:42 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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- GPCB Visit Dated 21/11/2023 Uploaded in XGN on 29/11/2023 13:44:42 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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- GPCB Visit Dated 09/01/2024 Uploaded in XGN on 11/01/2024 14:03:28 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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- GPCB Visit Dated 09/01/2024 Uploaded in XGN on 11/01/2024 14:03:28 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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- GPCB Visit Dated 09/01/2024 Uploaded in XGN on 11/01/2024 14:03:28 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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- GPCB Visit Dated 09/01/2024 Uploaded in XGN on 11/01/2024 14:03:28 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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- long term & short term action plan Dated: 9-1-24 Uploaded in XGN on 09/01/2024 15:47:44 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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- long term & short term action plan Dated: 9-1-24 Uploaded in XGN on 09/01/2024 15:47:44 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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- long term & short term action plan Dated: 9-1-24 Uploaded in XGN on 09/01/2024 15:47:44 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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Annexure-I: Electric Power disconnection letter 
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Annexure-II   Water Supply disconnection letter
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Annexure-III Bank Guarantee
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Annexure-IV  Notarized undertaking of compliance of closure Direction
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Annexure-V Form-21-Annual Report
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Annexure-VI Compliance report of recommendation given by Auditor
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Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]

Annexure-VII Form-V
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Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]
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Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]
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Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]
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Type Code Name Qty-Unit Remark
FUE COA Coal 5113.000-M.T
GAS PM 26.720-NM3
GAS PM Spray Dryer 75.420-NM3
PRD 242832 ammonia/ voc stripper 555.000-M.T
PRD 242833 mee / mvr with atfd & centrifuge 11371.000-M.T
PRD 242835 spray dryer 6614.000-M.T

PCB ID : 327981. Name & address of Industry : DETOX INDIA PRIVATE LIMITED,
GIDC Ankleshwar,
Ankleshwar - 393002
DIST : Ankleshwar,  TAL : Ankleshwar,  SIDC : 
Ankleshwar

2. Phone No. : 9714712866
3. Date of commencement of Manufacturing process : 01/10/2015
4. CTEs No. & Date : CEE-120389,15/04/2029
5. CCA No . & Date of Expiry : H-126054, 29/03/2026
6. Water Cess (with Interest) paid up to which Period : 2017-2018
7. Laboratory charges pending if any : 0
8. Water consumed during the month (by all sources )in KL : Meter Reading=0,Kilo Litre=20914

10. Fuel consumed during the month :
11. Products :

9. Electricity consumed in PRODUCTION : 1342294 ETP/CETP : 377203 APCM : 66918

12. Work of Control Measures In Progress :
13. Upgradation / Addition of PCM is Required :
14. HAZ Waste Disposal(in Metric Tonne):

Coal
ammonia/ voc stripper,mee / mvr with atfd &amp; centrifuge,spray dryer

Nothing in Progress
Nothing Suggested

Land Filling Waste to TSDF=1956.000,INC. Waste for 
Incineration=855.000,Trucks despatched=126

Water Cess Cooling Boiler/Dom/BIO Degrable/Non BIO Degrable : 19439 / 1089 / 326 / 60

9A. Stack attached to :  Boiler,D.G. Sets,Hot Air Generator,*** Not Applicable,.... Any Other

Authorised Signatory

Yours Faithfully
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Online Manifest Prepared
MF ID-

Date
Truck No-

Date TSDF Name H.W Remark / Qty
2283612-

30/11/2023
GJ16X8372-
30/11/2023

Salt from Evaporation
14.320 MTS (35.3)

2283468-
30/11/2023

GJ05BT8874-
30/11/2023

Salt from evaporation
16.370 MTS (35.3)

2283460-
30/11/2023

GJ03AW4599-
30/11/2023

Salt from evaporation
14.650 MTS (35.3)

2283248-
30/11/2023

GJ08W1717-
30/11/2023

Salt from Evaporation
16.540 MTS (35.3)

2283105-
30/11/2023

GJ12AU7980-
30/11/2023

Salt from Evaporation
17.320 MTS (35.3)

2282764-
30/11/2023

GJ16AV9235-
30/11/2023

Salvant from voc stripper
27.920 MTS (20.2)

2283108-
30/11/2023

GJ03AT4285-
30/11/2023

Salt from Evaporation
14.820 MTS (35.3)

2282962-
30/11/2023

GJ03AX7432-
30/11/2023

salt from evaporation
13.120 MTS (35.3)

2282939-
30/11/2023

GJ05AU9119-
30/11/2023

salt from evaporation
14.380 MTS (35.3)

2282928-
30/11/2023

GJ16AV2961-
30/11/2023

salt from evaporation
23.190 MTS (35.3)

2282933-
30/11/2023

GJ16X8356-
30/11/2023

salt from evaporation
16.330 MTS (35.3)

2282917-
30/11/2023

GJ16AU5725-
30/11/2023

salt from evaporation
15.710 MTS (35.3)

2282574-
29/11/2023

GJ03AW4599-
29/11/2023

Salt from evaporation
15.270 MTS (35.3)

2282592-
29/11/2023

GJ16W3235-
29/11/2023

Salt from Evaporation
16.530 MTS (35.3)

2281902-
29/11/2023

GJ16AU5725-
29/11/2023

Salt from Evaporation
17.490 MTS (35.3)

2281908-
29/11/2023

GJ16AU4233-
29/11/2023

Salt from Evaporation
18.130 MTS (35.3)

2282185-
29/11/2023

GJ08W1717-
29/11/2023

Salt from Evaporation
15.630 MTS (35.3)

2282190-
29/11/2023

GJ03AT4285-
29/11/2023

Salt from Evaporation
14.780 MTS (35.3)

2281997-
29/11/2023

GJ05AU9119-
29/11/2023

Salt from Evaporation
16.580 MTS (35.3)
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2282011-
29/11/2023

GJ03AX7432-
29/11/2023

Salt from Evaporation
15.690 MTS (35.3)

2281995-
29/11/2023

GJ16X8356-
29/11/2023

Salt from Evaporation
18.730 MTS (35.3)

2281994-
29/11/2023

GJ16AW4382-
29/11/2023

Salt from Evaporation
19.000 MTS (35.3)

2279759-
29/11/2023

GJ16AV4671-
29/11/2023

Solvent from VOC Stripper 
30.230 MTS (20.2)

2279754-
29/11/2023

GJ16AV6698-
29/11/2023

Solvent from VOC Stripper
31.560 MTS (20.2)

2281736-
28/11/2023

GJ21V0008-
28/11/2023

Salt from Evaporation
15.100 MTS (35.3)

2281648-
28/11/2023

GJ06XX6395-
28/11/2023

Salt from Evaporation
16.310 MTS (35.3)

2281597-
28/11/2023

GJ02Z6997-
28/11/2023

Salt from Evaporation
18.930 MTS (35.3)

2281579-
28/11/2023

GJ03AT4285-
28/11/2023

Salt from Evaporation
17.550 MTS (35.3)

2281530-
28/11/2023

GJ16AU5725-
28/11/2023

Salt from Evaporation
20.370 MTS (35.3)

2281529-
28/11/2023

GJ16AU4233-
28/11/2023

Salt from Evaporation
19.470 MTS (35.3)

2281446-
28/11/2023

GJ12AU7980-
28/11/2023

Salt from Evaporation
19.250 MTS (35.3)

2281261-
28/11/2023

GJ16X8722-
28/11/2023

Salt from Evaporation
15.580 MTS (35.3)

2281244-
28/11/2023

GJ05AU9119-
28/11/2023

Salt from Evaporation
15.800 MTS (35.3)

2281249-
28/11/2023

GJ05BT8874-
28/11/2023

Salt from Evaporation
17.010 MTS (35.3)

2281076-
28/11/2023

GJ23AT2819-
28/11/2023

Salt from Evaporation
19.200 MTS (35.3)

2279660-
28/11/2023

GJ16AV5561-
28/11/2023

Solvent from VOC Stripper
31.220 MTS (20.2)

2281005-
28/11/2023

GJ24V1536-
28/11/2023

Salt from Evaporation
13.820 MTS (35.3)

2279643-
27/11/2023

GJ16AV4970-
27/11/2023

Solvent from VOC Stripper.
28.100 MTS (20.2)

2280680-
27/11/2023

GJ03AX7432-
27/11/2023

salt from evaporation
15.390 MTS (35.3)

2279478-
25/11/2023

GJ16AU5725-
25/11/2023

salt from evaporation
21.340 MTS (35.3)
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2278825-
25/11/2023

GJ24V1536-
25/11/2023

Salt from Evaporation
19.130 MTS (35.3)

2277734-
24/11/2023

GJ24V1536-
24/11/2023

salt from evaporation
16.110 MTS (35.3)

2254413-
24/11/2023

GJ16AU4155-
24/11/2023

Solvent from VOC Stripper
27.230 MTS (20.2)

2254539-
24/11/2023

GJ16AV5758-
24/11/2023

Solvent from VOC Stripper
31.220 MTS (20.2)

2254573-
24/11/2023

GJ16AW0435-
24/11/2023

Solvent from VOC stripper
27.330 MTS (20.2)

2253194-
24/11/2023

GJ16AV9446-
24/11/2023

Solvent from VOC stripper
29.550 MTS (20.2)

2278572-
24/11/2023

GJ16AU5725-
24/11/2023

Salt from evaporation.
20.210 MTS (35.3)

2278539-
24/11/2023

GJ03AT4285-
24/11/2023

Salt from evaporation
17.890 MTS (35.3)

2278470-
24/11/2023

GJ23AT2819-
24/11/2023

salt from evaporation
16.300 MTS (35.3)

2278477-
24/11/2023

GJ16X8356-
24/11/2023

salt from evaporation
16.520 MTS (35.3)

2278481-
24/11/2023

GJ03AW4599-
24/11/2023

salt from evaporation
12.330 MTS (35.3)

2278155-
24/11/2023

GJ05AU9119-
24/11/2023

Salt from Evaporation
15.810 MTS (35.3)

2278152-
24/11/2023

GJ02Z8244-
24/11/2023

Salt from Evaporation
18.640 MTS (35.3)

2278153-
24/11/2023

GJ16X8372-
24/11/2023

Salt from Evaporation
16.530 MTS (35.3)

2278147-
24/11/2023

GJ16AW1662-
24/11/2023

Salt from Evaporation
9.130 MTS (35.3)

2277491-
23/11/2023

GJ16AU5725-
23/11/2023

Salt from Evaporation
16.680 MTS (35.3)

2277381-
23/11/2023

GJ06XX6395-
23/11/2023

Salt from Evaporation
12.130 MTS (35.3)

2277376-
23/11/2023

GJ21V0019-
23/11/2023

Salt from Evaporation
15.770 MTS (35.3)

2277226-
23/11/2023

GJ08Z2908-
23/11/2023

Salt from Evaporation
15.930 MTS (35.3)

2277048-
23/11/2023

GJ03AW4599-
23/11/2023

Salt from Evaporation
10.050 MTS (35.3)

2276931-
23/11/2023

GJ16X8372-
23/11/2023

Salt from Evaporation
11.400 MTS (35.3)
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2276701-
23/11/2023

GJ23AT2819-
23/11/2023

Salt from Evaporation
15.080 MTS (35.3)

2276702-
23/11/2023

GJ24V1536-
23/11/2023

Salt from Evaporation
15.780 MTS (35.3)

2276847-
23/11/2023

GJ05AU9119-
23/11/2023

Salt from Evaporation
11.180 MTS (35.3)

2276787-
23/11/2023

GJ16X8356-
23/11/2023

Salt from Evaporation
14.870 MTS (35.3)

2253192-
23/11/2023

GJ16AV9531-
23/11/2023

Solvent from VOC stripper
28.230 MTS (20.2)

2253193-
23/11/2023

GJ16AW0308-
23/11/2023

Solvent from VOC stripper
29.120 MTS (20.2)

2276401-
22/11/2023

GJ12AU7980-
22/11/2023

salt from evaporation
14.110 MTS (35.3)

2276390-
22/11/2023

GJ02VV1740-
22/11/2023

salt from evaporation
15.930 MTS (35.3)

2275907-
22/11/2023

GJ16X8214-
22/11/2023

salt from evaporation
12.620 MTS (35.3)

2275820-
22/11/2023

GJ16X8722-
22/11/2023

salt from evaporation
14.580 MTS (35.3)

2275831-
22/11/2023

GJ03AW4599-
22/11/2023

salt from evaporation
15.020 MTS (35.3)

2275840-
22/11/2023

GJ05BT8874-
22/11/2023

salt from evaporation
16.660 MTS (35.3)

2255452-
21/11/2023

GJ01CV4675-
21/11/2023

Salt from evaporation
14.300 MTS (35.3)

2255367-
21/11/2023

GJ05AU9119-
21/11/2023

Salt from evaporation
13.740 MTS (35.3)

2255350-
21/11/2023

GJ23AT2819-
21/11/2023

Salt from evaporation
17.710 MTS (35.3)

2255271-
21/11/2023

GJ16X8356-
21/11/2023

Salt from evaporation
19.590 MTS (35.3)

2255037-
21/11/2023

GJ08W1717-
21/11/2023

Salt from Evaporation
13.820 MTS (35.3)

2254971-
21/11/2023

GJ16X8372-
21/11/2023

Salt from Evaporation
15.200 MTS (35.3)

2254947-
21/11/2023

GJ24V1536-
21/11/2023

Salt from Evaporation
18.840 MTS (35.3)

2254942-
21/11/2023

GJ16X8214-
21/11/2023

Salt from Evaporation
17.290 MTS (35.3)

2254899-
21/11/2023

GJ02VV1741-
21/11/2023

Salt from Evaporation
10.090 MTS (35.3)
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2254884-
21/11/2023

GJ16AW1662-
21/11/2023

Salt from Evaporation 
19.100 MTS (35.3)

2254758-
21/11/2023

GJ01CV4675-
21/11/2023

Salt from Evaporation
14.300 MTS (35.3)

2254398-
20/11/2023

GJ05BT8874-
20/11/2023

Salt from Evaporation
15.440 MTS (35.3)

2254338-
20/11/2023

GJ16X8722-
20/11/2023

Salt from Evaporation
17.480 MTS (35.3)

2254228-
20/11/2023

GJ16AU4233-
20/11/2023

Salt from Evaporation
16.880 MTS (35.3)

2253946-
20/11/2023

GJ16AV2961-
20/11/2023

Salt from evaporation
18.480 MTS (35.3)

2253127-
20/11/2023

GJ16AV9120-
20/11/2023

Solvent from VOC Stripper
30.250 MTS (20.2)

2253881-
20/11/2023

GJ16AW1662-
20/11/2023

Salt from evaporation
20.810 MTS (35.3)

2253889-
20/11/2023

GJ24V1536-
20/11/2023

Salt from evaporation
13.510 MTS (35.3)

2253329-
19/11/2023

GJ24V1536-
19/11/2023

Salt from evaporation
13.350 MTS (35.3)

2253548-
19/11/2023

GJ01BY5986-
19/11/2023

Salt From Evaporation
19.920 MTS (35.3)

2253519-
19/11/2023

GJ03AX7432-
19/11/2023

Salt From Evaporation
15.230 MTS (35.3)

2253460-
19/11/2023

GJ05BT8874-
19/11/2023

Salt from evaporation
15.740 MTS (35.3)

2253417-
19/11/2023

GJ02VV1740-
19/11/2023

Salt from evaporation
16.380 MTS (35.3)

2253360-
19/11/2023

GJ16W1734-
19/11/2023

Salt from evaporation
15.320 MTS (35.3)

2253278-
19/11/2023

GJ16X8356-
19/11/2023

Salt from evaporation
15.400 MTS (35.3)

2253120-
18/11/2023

GJ01CV4675-
18/11/2023

Salt From Evaporation
13.460 MTS (35.3)

2253111-
18/11/2023

GJ16AW4382-
18/11/2023

Salt from Evaporation
22.980 MTS (35.3)

2253016-
18/11/2023

GJ21V0019-
18/11/2023

Salt from Evaporation
15.250 MTS (35.3)

2252998-
18/11/2023

GJ16X8722-
18/11/2023

Salt from Evaporation
16.890 MTS (35.3)

2252605-
18/11/2023

GJ16AV9290-
18/11/2023

Solvent from VOC Stripper
29.210 MTS (20.2)

Authorised Signatory

Yours Faithfully
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2252746-
18/11/2023

GJ01CX3473-
18/11/2023

Salt from evaporation
11.260 MTS (35.3)

2252611-
18/11/2023

GJ16AV4338-
18/11/2023

Solvent from VOC stripper
36.230 MTS (20.2)

2252867-
18/11/2023

GJ16AV9031-
18/11/2023

Solvent from VOC Stripper
27.230 MTS (20.2)

2252637-
18/11/2023

GJ03AX7432-
18/11/2023

Salt from evaporation
14.990 MTS (35.3)

2252623-
18/11/2023

GJ24V1536-
18/11/2023

Salt from evaporation.
11.020 MTS (35.3)

2252350-
17/11/2023

GJ16AU5725-
17/11/2023

Salt from evaporation
15.650 MTS (35.3)

2252330-
17/11/2023

GJ16AV1082-
17/11/2023

Salt from evaporation
15.830 MTS (35.3)

2252111-
17/11/2023

GJ23AT2819-
17/11/2023

salt from evaporation
12.370 MTS (35.3)

2251974-
17/11/2023

GJ16AW0458-
17/11/2023

Solvent from VOC stripper
28.230 MTS (20.2)

2251690-
17/11/2023

GJ16AV9029-
17/11/2023

Solvent from voc stripper
27.230 MTS (20.2)

2251329-
16/11/2023

GJ16AV9695-
16/11/2023

Solvant from voc striper
29.590 MTS (20.2)

2251720-
16/11/2023

GJ03AX7432-
16/11/2023

Salt from evaporation
16.610 MTS (35.3)

2251567-
16/11/2023

GJ16AW0197-
16/11/2023

Salvant from voc stripper
29.130 MTS (20.2)

2251477-
16/11/2023

GJ05BT8874-
16/11/2023

Salt from evaporation
15.520 MTS (35.3)

2251483-
16/11/2023

GJ23Y1649-
16/11/2023

Salvant from voc stripper
30.440 MTS (20.2)

2250602-
15/11/2023

GJ16AW2113-
15/11/2023

Solvent from VOC stripper.
31.240 MTS (20.2)

2250990-
15/11/2023

GJ16X8722-
15/11/2023

Salt from evaporation.
17.520 MTS (35.3)

2250775-
14/11/2023

GJ05BT8874-
14/11/2023

Salt from evaporation
13.420 MTS (35.3)

2250767-
14/11/2023

GJ24V1536-
14/11/2023

Salt from evaporation
16.710 MTS (35.3)

2250487-
13/11/2023

GJ16AW1662-
13/11/2023

Salt from evaporation
18.340 MTS (35.3)

2248286-
12/11/2023

GJ16AU5132-
12/11/2023

Solvont from voc stripper
28.260 MTS (20.2)

Authorised Signatory

Yours Faithfully
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2248287-
12/11/2023

GJ16AV7784-
12/11/2023

Solvant from voc stripper
28.630 MTS (20.2)

2250323-
12/11/2023

GJ24V1536-
12/11/2023

Salt from evaporation
18.850 MTS (35.3)

2250088-
11/11/2023

GJ16AW1662-
11/11/2023

Salt From Evaporation
18.770 MTS (35.3)

2249977-
11/11/2023

GJ16X8722-
11/11/2023

Salt From Evaporation
19.420 MTS (35.3)

2249000-
10/11/2023

GJ24V1536-
10/11/2023

Salt from Evaporation
18.150 MTS (35.3)

2248285-
10/11/2023

GJ16AV9956-
10/11/2023

Solvant from voc stripper
29.230 MTS (20.2)

2248007-
09/11/2023

GJ03AT4285-
09/11/2023

Salt from Evaporation
15.310 MTS (35.3)

2247518-
09/11/2023

GJ12AU7980-
09/11/2023

Salt from Evaporation
12.200 MTS (35.3)

2247357-
09/11/2023

GJ05BT8874-
09/11/2023

Salt from Evaporation
11.650 MTS (35.3)

2245044-
07/11/2023

GJ03AT1418-
07/11/2023

Salt from Evaporation
13.740 MTS (35.3)

2244374-
07/11/2023

GJ03AX7432-
07/11/2023

Salt from evaporation
14.020 MTS (35.3)

2243757-
05/11/2023

GJ16X8356-
05/11/2023

Salt from evaporation
16.700 MTS (35.3)

2243678-
05/11/2023

GJ09AU8100-
05/11/2023

Solvant from voc stripper
29.920 MTS (20.2)

2243662-
05/11/2023

GJ24V1536-
05/11/2023

Salt from evaporation
17.730 MTS (35.3)

2243522-
05/11/2023

GJ12AU7848-
05/11/2023

Solvant from voc stripper
24.350 MTS (20.2)

2243421-
05/11/2023

GJ16W1734-
05/11/2023

Salt From Evaporation
18.730 MTS (35.3)

2243114-
04/11/2023

GJ16AW1662-
04/11/2023

Salt from Evaporation
17.040 MTS (35.3)

2242796-
04/11/2023

GJ14W9099-
04/11/2023

Salt from Evaporation
14.070 MTS (35.3)

2242326-
04/11/2023

GJ24V1536-
04/11/2023

salt from Evaporation
19.030 MTS (35.3)

2241739-
03/11/2023

GJ01CX8203-
03/11/2023

salt from evaporation
18.280 MTS (35.3)

2240814-
02/11/2023

GJ06AV2418-
02/11/2023

Solvent from voc stripper
29.790 MTS (20.2)

Authorised Signatory

Yours Faithfully
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2240592-
02/11/2023

GJ12AU7980-
02/11/2023

salt from evaporation
12.670 MTS (35.3)

2240277-
02/11/2023

GJ16X8372-
02/11/2023

salt from evaporation
11.750 MTS (35.3)

2240292-
02/11/2023

GJ16AW1662-
02/11/2023

salt from evaporation
13.920 MTS (35.3)

2239772-
01/11/2023

GJ12BT9961-
01/11/2023

Salvont from voc stripper
30.390 MTS (20.2)

2239534-
01/11/2023

GJ24V1536-
01/11/2023

Salt from Evaporation
5.200 MTS (35.3)

2239189-
01/11/2023

GJ14W9099-
01/11/2023

SALT FROM EVAPORATION
6.830 MTS (35.3)

2239109-
01/11/2023

GJ03AX7432-
01/11/2023

Salt from Evaporation
8.400 MTS (35.3)

2239030-
01/11/2023

GJ12AU7980-
01/11/2023

Salt from Evaporation
4.530 MTS (35.3)

2238851-
01/11/2023

GJ16AW1662-
01/11/2023

salt from evaporation
7.800 MTS (35.3)

2239005-
01/11/2023

GJ24V1536-
01/11/2023

Salt from Evaporation
6.130 MTS (35.3)

2238898-
01/11/2023

GJ06AX7211-
01/11/2023

SOLVENT FROM VOC STRIPPER
28.600 MTS (20.2)

2238868-
01/11/2023

GJ16X8372-
01/11/2023

salt from evaporation
7.640 MTS (35.3)

Authorised Signatory

Yours Faithfully
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Annexure-IX Undertaking (Rs. 300) for liability of trial run revocation expiry
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NET Payment Receipt

Address : 7921-22-23, GIDC Ankleshwar, , Ankleshwar, Ankleshwar  Pin : 393002

Bank Details

Transaction No

Application: 1900337(IEC)-dd/MM/yyyy

ICO-***

YICO2081247568

PCB ID: 32798-DETOX INDIA PRIVATE LIMITED

Payment Id 477672

Payment Date 18/09/2023

Date : 16/12/2023

Paid Amount 2580000

Status Success

Remarks Transaction Successful

Type

Referance No

MIS Date

1800178-1900337

IEC

20/09/2023

Annexure-X Environment Damage Compensation (EDC) Payment receipt
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Annexure-XI Short term & long term action plan
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1

Saurabh Batra

From: Saurabh Batra
Sent: 06 May 2024 23:42
To: hparmar24@gmail.com
Cc: Saurabh Kulkarni; Maulik Nanavati; National Green Tribunal Pune; AZB Detox; 

Mansimrat Gurai
Subject: Hasmukhbhai Bahecharbhai Parmar v. Detox India Ltd. & Ors. | E.A. No. 1 of 2024 | 

NGT, Pune
Attachments: E.A. 1_24 - Reply by Detox_R1.pdf

Importance: High

Dear Madam/Sir, 

We represent Detox India Pvt. Ltd. i.e. Respondent No. 1 in the captioned matter. Please find attached the 
reply being filed on behalf of Respondent No. 1, as and by way of advance service upon you. 

Kindly acknowledge the receipt of this email. 

Regards, 
Saurabh Batra
AZB & PARTNERS 

Plot No. A-8 | Sector-4 | Noida 201301 | National Capital Region Delhi 
Tel: + 91 120 417 9999 | + 91 120 692 3700 | Fax: + 91 120 417 9900 | www.azbpartners.com

please consider the environment before printing this e-mail

CONFIDENTIALITY CAUTION 
This communication (including any accompanying documents) is intended only for the use of the addressee(s) and contains information that is PRIVILEGED AND CONFIDENTIAL. Unauthorized reading, 
dissemination, distribution or copying of this communication is prohibited. If you have received this communication in error, please notify us immediately by telephone (91-120) 4179999 or email at 
delhi@azbpartners.com  and promptly destroy the original communication. Thank you for your cooperation. Communicating through email is not secure and capable of interception, corruption and delays and 
anyone communicating with AZB & PARTNERS by email accepts the risks involved and their consequences.

PROOF OF SERVICE 211592
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